I was going to reply to that but he
interrupted me and was explaining
the background. 1If all this goes righ?,
we are thinking of departmentalising
it within the next three or four
months.

1247 hrs,

ESTIMATES COMMITTEE

Fmst AND SecOND REromTs
Shei P. Venkatasubbalah (Nandyal):

1 beg to present the following Re-
poris of the Estimates Committee:—

(1) First Report on the Ministry
of Informetion and Broadeast-
ing—Film Institute of Indis,

Mr. Depuiy-Speaker: At the intro-
duction stage?

Shri 5, M. Banerjee:
only a minute.

Mr., Deputy-Speaker: You have not
written to met gbout it. According to

Yes; I want

duction gtage. You have not done s0.
I will not permit you.

Shri 8. M. Banerjee: I want @
clarification from the hon. Minister.

Mr. Deputy-Speaker: Not at this
stage.

Mr. DePuty-Speaker: The question
is:

“That leave be granted to intro-
duce a Bill further to smend the
the Salariez and Allowanoes of
Ministers Act, 1952,

The motion was adopted.
Shri Hathl: I introduce the Bill

i and
Minister? After death, you and I will
be affected.

1348 Rrs.

TEA DISTRICTS EMIGRANT
LABOUR (REPBAL) BILL*
The Maisiar of lLaleur and
Rehabliitation (S8hrt Hathi): I beg to
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